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officers have filed a writ petition in 'the 
Supreme Court and , have inter alia prayed 
for revision of their salarie! and allowances. 
The m uer i ub-judice. 

-.: .; . 

Acqui ition of Properties Under Section 
2% of Income Tax Act 

*352. SHRI G. NARSIMHA REDDY: 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether it is a fa ... t that ptovision 
made in section 296 for acquisition of 
properties which was meant to curb the 
black money has failed to achieve the 
object due to defeet in the provi ion of law: 
and 

(b) If so, whether 
thinking of amending 
details thereof? 

Government are 
the law ; if so, the 

THE MINISTER OF FINANCE (SHRl 
Pl~.A AB MUKHERJEE) : (a) No, sir. 
It is nOl a fact that the provision made in 
Section~ 269A t , 26')S (Section 296 incor-
rec;tJy mentioned in the question) for acquisi-
tion of properties has failed to achieve the 
pbject due to defect in the provision of 
law. 

(b) Doe, not arise. However, tal( laws 
are periodically reviewed and should any 
ch~ge in the relevant provisions appear 

,necessar.y, iq th~ light of the experience of 
their actual working, the Government would 
, p~Qsor ,appropriate amendments to the 
Jaw. 

Introduction of Airbus Service between , 
AgartaJa ;\nd Calcutta 

; .. tJil 

, . 'k355. SHRt AJOY BlSWAS : Will the 
Mini ter of TOURISM AND CIVIL 
,A VIA TION be pleased to state : 

(a> whether Government have any 
proposal to introduce airbus between Agartala 
and Calcutta after the completion of the new 
'runway"at Agartala Airpprt ; 
'"l, f J: .,. "" • • l I • 

• \ ~ 4 , f. ,j.. ~.. * , ' •• 

(b> whether Government are aware 
a bout the b~avy pres ure of passengers at 
Alartala Airport; and 

(c) if so, the tep , Go emment· are 
thinking to olve the problem '1 ' 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TOURISM AND' CIVIL 
AVIATION (SARI AS OK GEHLOT) : 
(a) No, Sir. 

(b) and (c) Indian irlines operate one 
daily B-737 service and anotber P-27 service 
between Calcutta and gartaJa. The 
capacity provided between , Calcutta and 
Agartala is considered adequate to meet 
the existing traffic between these two 
stations. However, additional aircraft 
capacity can be inducted to operate extra 
flights fljghts, a and when necessary. 

I Rec oition of Trade Union 

*356, HRI BABURAO PARANJPE : 
Will the Minister of DEFFNCE be plea ed to 
state : 

(a) whether it i a fact that rules overn-
ing the recognition of trade Union are DO 
more in operation; and 

(b) if so, what alternative arranaements 
have been made to provide requisite facili-
ties to trade unions fulfilling the condition 
o f recognition ? 

THE MINISTER 0 STATE IN THE 
MINISTRY OF DEFENCE (SHRI K .P. 
SINGH DEO) : (a) and (b) No, Sir. ,~ 

The cU,le governing recognition of Trade 
Unions continue to be in operation. How. 
ever· this Ministry had 'decided to keep the 
requests for recognition received in abeyance 
til1 the report of the Committee of the JCM 
becomes available. This wa done to have 
a fresh look ' on the rules' for recognition of 
Trade Unions framed in 1959. 

. Coverage of vUtages by 
, Ban in eveoth ive 

tiooalised 
ear Plan 

*157,. SHRI LAKSHM:AN MALLIe 
Win· ,the Mini ter of FINANe . be plea e 
to state: 

I I,,' 

(a) whether Government have decided 
to cover all the village by nationalised 
banks in the Sev~nth Five Y car Plan; 
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(b) if 0, the number of branches of 
na tionalised banks going to be 'opened in 
various State during the Seventh Five Year 
Plan; and 

(c) the step Government propo e to 
take to impTove the functioning of these 
banks in village particularly keeping in view 
the requirements 'of the rural areas l ' 

THE D PUTY MINISTER IN TH 
MINISTR Y OF INANCE (SHRI JANAR-
DHANA POOJARY) : (a) to (c) T1)e current 
branch licensing policy covers the period 
April 1982 to March 1985 and aim at 
achieving a coverage of one bank office for 
an average of 17000 population on the basis 
of 1981 Census in the rural and semi·uJ·ban 
areas by the end of March 1985. For tbe 
stipulated norm of population covarage, 7540 
branche are expected to be opened in rural! 
emi-urbaD centre in dificit districts while 

823 branche bre likely to be opened in non· 
deficit districts during the period April 2 
March 85. 

tim te for opening additional office 
during the Seventh Five Year Plan have not 
so fat been made. 

A at the end of June 1983, the commr-
dal banks had 42027 branches functioning in 
the country of which 22629 are located a t 
rural centres and 90 7 at emi. urban centre . 
The rural and em--urban branches are 
expected to cater to the banking needs of not 
only the centres where these are located but 
aloof the viJIages in the surrounding areas . 
Effort are continuin to bring increasing 
number of villages within the direct coverage 
of th .banking system. Through linkages of 
Primary Agri ulturaJ Credit ocietie and 

armers' Service Societie or LAMPS with 
commercial bank branches, the coverage of 
the baokin system is being furtber widened. 
It i not, however, po ibJe to set any time 
frame for universal extension of ,banking 
coverage independent of con ideratioDs of 
overall viability of operation as also the JeveJ 
or economic development , particulatly in the 
sphere of infrastructural facilities, in diffe-
rent areas. 

. i 

To I n ur.c .,t,hat. bank, bra~be lend in-
creasin support to economic activitie of 
the people 0 t e' arc •• ' ere tbey are 
located , .everal measures have been taken . ' 

.. 

which include ,stipulation of lending parame-
ters for priority sector advance a a group. 
for agriculture and amed activities as a sepa-
rate Sector for weeker ection within the 
priority sectors, for advance under DRJ 
Scheme and for Credit: Deposit ratios for 
rural and semi-urban branches etc. Bank. 
have. also endeavoured to increase the opera-
tional efficiency of their branche thro\Jgh 
simplification of forms and anctioning pro-
cedures. delegation of power to branch 
manager, provision of adequate staff.parti-
cularly agricultural fieJd staff, proper 
training and orientation of staff, joint efforts 
with di trict exten ion agencies to reach 
tbe poor tbrough programmes like Jnte~rated 
Rural Development Programmes etc. 

ale of Fire Arm Manufactured b 
Ordnance Factorie. to Public 

*358. SHRI MOHAMMAD ASRAR 
AHMAD : WiJI the Minister of D F C 
be pleased to sta to : 

(a) whether any fire arm manufactured 
by Ordnance Factorie are available for sale 
to the public ; 

(b) if 0 , the co t of different items Ii e 
pistol revolvers, singeJ and double barrel 
rifle; and 

(c) at what price they are old to the 
public 'Z 

THE MINISTER 0 ST ATE IN THE 
MINISTRY OF 0 FENCE (SHRI. K.P. 
SINGH DEO) : (a) Yes. Sir. 

(b) and (c) The pre ent dealer ' price 
and the maximum retail price (e!(c)usive of 
taxes) prescribed by 0 B for sate to general 
public are a under;-

. -_._ .. __ ._-_ 
caler Retail 

Price (~Hce 

. (i) 12 Bore DBBL Rs, . <>GO Rs. 34~O 
ShOft Gun 

'(i i) .315', Sporting Rs.2300 Rs. 2650 ., I 

Rifle. , . . 
(ii ) .32" pjstol 




